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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL- ALLAHABAL wENCH,Allahabad,
0.A. NO. 868 or 1990,

ReRe Kure®lesesesesccossscsosssosssnssnnsasssnsnss lpp.‘l.icmt'.

Versus

The Union of Inugia & othorS..sssssstosessssnassse nESpoOndents,
Hm:bl.u M, Jugtigﬂ Uafe Srivastava= V _C,
Hon'nle Mr, A,8, Gorthi- a M, ;

( § ' sti ] ivastava—- V_C

By -means-of this applisation,this application has baen <

o
directed against the gransfer order.,dated 15,5,90,

The applicant has been transferred from Kanpur to Poone.
He gave a choice of Faridabad and Calcutta, meaning thersby
so far as the transfer is copncerned, he was agreeing him to <

go out of Kanpur, but not at Poope becauss of pertain m=w

RS
other difficulties, Eurther contendsd that T.a./o..l. and -

movement order was not given to him and that is why he has

not moved during the two ysars and staying at Kanpur, At

the same time he also say that he being a member of Scheduled
Caste community, he should not have been transferrad, There

is no such order or circular under which it can be said that

a mamber of Scheduled Caste mansxisxks community should not

be transferred at all, fiors so the applicant cannot be given
penefit of the said G,0, in view of the fact that he himsslf
gave a choice of two stations, Any how, may be that ugder fhe
certain mistake# and mis-apprehension, the applicant stayed

at Kanpur notemithstanding the consequences which may @nsugfe,
the: result of staying at- Kanpur, However he has filed a
representation and it is axpacﬁd that the respondent will ; ¢
considersd the representation and decidag it within a period 5
of two weeks, It is expsctad that the appklinmt may be allowed

to stay at Kanpur or transfer him to some other station as the

transfer order has come to an eng ana some one must have cesn

postea at Pune, It is desiranls that he may pe given a placs
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